
, ,, 'Wi'lt,,n ..,,,,w,i 
(b) if so, whether Government pro .. 

pose to instruct the D.D.A. to allot the 
lud; .and 

(c) if so, by what time and if not, 
the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISl RY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) to 
(c) The Indian Railway Construction 
Company is one of the tenderers for cons· 
truition of 12000 prefabricated MIG houses 
based on large panel industrialised buildina 
technique. The question of allotment ·or 
land to successful tenderers wiH arise only 
on finalisation of tenders. 

[&1/ishj 

Contla1eney plan for gas·basJd f crt,iliser 
plants 

3884. DR. B. L. SHAILESH : Will 
the Minister of AGRICULTURE be pleas-
ed to state : 

(a) whether none of the six sas-based 
fertilizer plants that are to come up on 
the route of the HBJ pipeline have made 
any contingency plans that would take 
cart of the expected delay of almost a 
year in the construction of the pipeline; 

(b) if so, the reasons therefor; and 

(c) the steps proposed to be taken to 
me~Uhe situation ? 

THE MINISTER OF STATE IN 
DEPARTMENT OF FERTILIZERS 
(SHRI K. NATWAR SINGH): (a) The 
Ministry of Petroleum & Natural Gas 
have indicated that the feedstock require .. 
m,nts of tb,e six gas-based fertilizer plants 
coming up to the route of the H.J3-J gas 
j)ip,\ine are expected to be met in accor-
.dance with their time schedule. . . 

(b) and :Cc) Does not arise. 

""vd•ta n..aJtal eala•ltl# Jin $•W• 
~· S~?4ATI J;>.K. ,)JU.NDJI : 

,Wijl\·'~i4l~~-- or ~GJlJCVLTVR13 be 
pp,lto.~: 

(a) whether Government are aware 
that the State of Sikkim has v~~Y youn1 
mQ1"ntaiJ;ls w~h inake the State very much 
prone to intense and recurrina natural 
calamities such as landslides; and 

(b) ff so, the steps taken by Govern· 
ment to avert these natural calamities ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT Or AGRICULTURE 
AND COOPERATION (SHRI YOGEN· 
DRA MAKWANA) : (a) and (b) The 
Ministry of Agriculture constituted a .~qm· 
mittee of Experts on Landslides in ail,kim 
to enquire the cau~es of landslides .in the 
State and to ~akc suitable recommenda· 
tions to control and check landslides. The 
report of the Committee is likely to be 
finalised, shortly. The final recommenda-
tions of the Committee will be circulated 
to all concerned for taking necessary 
action thereon. 

lrnpl e.mentation of rural development 
programmes 

3886. SHRI MULLAPPALLY RAMA· 
CHANDRAN: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether Kerala has achieved the 
targets set under the JRDP, NREP and 
RLEGP during U~85; and 

(b) the fuJldS allotted by C~tre and 

tl\e aD)ount utiliaed for each of the ~bove 
programmes ? 

THE MINISTER OF AGRICUJ.,TUR.B 
(S. BUTA ·SINGH) : (a) and (b) A . ·~~tc· 
~nt shov.'.in,a taf~ets and ac~io~~i, .as 
also funds allotted and utiJised .-er 
IRDP. NREP and RLEGP in Kerala dur• 

. . ' 

in1 1.915-86 ii given below. 



Statement 

tar11t1 ancl aeblnemeat1 •• also faada allotted aad utl Used under IRDP, NREP ... 
RLEGP la Kerala clurlna 1985·86 (upto Feb. 1986) 

IRDP 

Tarset 16~000. families 

Achievement 21,206 families 

Central allocation 670. 66 
of f•Jnds (Rs. in 
lakh~)• 

Uti1isation of 288.42 
funds (Rs. in (up to Dec .. 1985) 
1akhs) 

NREP 

18.SS lakh man-
days employment 

84,98 lakh man-
days employment 

1060.00 

1432.65 

RLEOP 

61.00 Jakb 
manda> s employ 

ment 

54.81 Jakb man-
days employ-

ment 

2283.00 

1333.05 

•(1) An equal amount is to be provided by the State Government under IRDP 
and NREP. RLEGP is fully funded by the Central Government. 

(2) Under NREP an amount of R,;.117.38 lakhs was also available as unspent 
balance from previous year. Besides, quantity of 23,150 MTs of wheat equi-. 
valent to Rs. 347 .25 lakhs as resource has also been released as additiona. 
lity for NREP during 1985-86, thus, bringing the total availability of reso-
urces to Rs. 2584.63 lakhs under NREP inclusive of State share. 

(3) Under RLEGP an amount of Rs.634.28 Jakhs was also .available as unspent 
balance from previous year. Besides, quantity of 23150 MTs of wheat equi. 
valent to Rs. 347.25 Iakhs as resource has also been released as additiona-
lity for NllEP during 1985-86, thus, bringing the total availability of resour-
ces to Rs. 3264.53 Jakhs under RLEGP. 

Ob1olete me!bocb of qrlcalture and 
agricultural production 

3887. SHRI JAGANNATH PATT-
NAIK : Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) whether Government are aware 
that use or obsolete equipments and 
methods in agriculture and a1ricuJtural 
production are still in practice in some 
Stt.tea; 

(1,) if so, the names of such States; 
.aad 

(c) the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGEND:RA MAKWANA) : (a) to (c) 
Use of traditional equipments and methods 
in agriculture and agricultural production 
are, in vogue, in varyina desrees in 
djfferent parts of various States in the 
country. The State and Central Govern· 
ments through the various programmes 
have assisted the farmers in improviq the 
a,ricultural production throuab the Utt ot 




